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In the matter of:

Mrs. Saroi Gupta

Versus

M/s Aastha Buildhome Developers Pvt. Ltd.

Item No.37
CP No. (rB)-297 /7 I JPRl20t9

Under Section 7 of IBC, 2016

... Corporate Debtor

CoTam: HON,BLB MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. RAGHU NAYYAR, TECHNICAL MEMBER

ORDER

The learned counsel appearing for the Petitioner shall check and ensure the

availability of all the pleadings in the CP and pending CAs with both the

Registries, of Chandigarh as well as Jaipur, in soft and physical copies. List the

matter on 06.05.2021"
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...Financial Creditor

(Raghu Nayyar)
Technical Member

March 16,2021
H.A

(Ajay Kumar Vatsavayi)
Judicial Member


